He, 3R HEIeRID (U, Uil & soTs
OFFICE OF THE ADDITIONAL DIRECTOR GENERAL (SYSTEMS), WZU
T HHRed HaH, dA8 Tke, Hu5-400001
NEW CUSTOM HOUSE, BALLARD ESTATE, MUMBALI- 400001

GYHIY- 022-20825140, HRT- 022-220825148
Phone: 022-20825140, Fax: 022-20825148, Email: systems.wzumumbai@gov.in

F. No. IV (6)/2/2020 Date: 23.03.2023
Advisory No. 05/SYS/WZU/2023

Subject: Changes in ECCS as per Notification Nos. 57/2022 & 81/2022 to enable export
and re-import of Gems & Jewellery.

Please refer to CBIC Notification No. 57/2022 — Customs (NT) dt. 30.06.22 and Notification
No. 81 /2022-Customs dt. 23.09.22, regarding the export and re-import of Gems & Jewellery in
ECCS.

2. Accordingly, the following changes have been made in ECCS:
i. Addition of fields in CSB V for export of Gems & Jewellery
ii. Amendment of e-commerce fields in CSB V
iii. Addition of e-commerce field in CBE XIII & XIV
iv. Addition of fields in CBE XIV for re-import of Gems & Jewellery

3. The Courier users may note the above changes while filing CSB V and CBE XIV forms. Any
queries/difficulties in this regard may be mailed to systems.wzumumbai@gov.in.

4. In order to guide the stakeholders, the details of new fields introduced in the CSB V and CBE
XIV forms, along with the screenshots are enclosed for ready reference.

This issues with the approval of the ADG, WZU, Systems, Mumbai.

-sd/-
Jitendra Tiwari

Deputy Director,
WZU, Systems, Mumbai.




Annexure to the Advisory No. 05
A. Screenshots of new fields introduced in CSB V form

Fig.1
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Fig. 2

ORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS Dashboard Logged In : Courier2_CMS Logout

COURIER SHIPPING BILL - V (CSB-V)

[See Regulation 6(3)]

DETAILS OF AUTHORIZED COURIER

Courier Registration Number. ABCDABS756AACAMT Authorized Courier Name: MYPORTCOMPANY
Address 1: EQWDEF JG Address 22 N/A
City: J PostalZip Code: 123456
State: J Custom Station Name: AMT

AIRLINE AND FLIGHT NUMBER DETAILS
Aifines: * | Arr India v Fiight Number: * | Al 1001 v

Portof Loading: AMT Date of Departure: * |02/03/2023

=]

DETAILS OF HAWBS EXPORTED

J ki /P
HAWB Number. * |D0203 B e ecae

/Bags/ULD:
Declared Weight(in Kgs). = |70 Airport of Destination. * | AAC v
Import Export Code (IEC) - * | 0506032663 IEC Branch Code.
Invoice Term: * | CF v MHBS NO:



Fig. 3

Port of Loading.  AMT Date of Departure: * | 02/03/2023 m

T e —
Ll — Arson e N —
Import Export Code (IEC) - * IECBrancnCose: [ |

IvoiceTerm: = [CF v muesno: [
Export Using e-Commerce: * Yes ® No O Under MEIS Scheme: *

if Export using E-Commerce Is Yes' and the export
contains jewellery falling under CTH 7117 or Yes ® No O
™3

(1) Name of E-commerce Operator or Website : (i) Order No :
AR — . —
O — o [550503 )
e — wrer

& ADD CRN

In Fig. 3 above, a new field has been added, viz. “if Export using E-Commerce is 'Yes' and the
export consignment contains jewellery falling under CTH 7117 or 7113.”

If response to the above two questions,
“Export using E-Commerce”,
as well as the new field,
“if Export using E-Commerce is 'Yes' and the export consignment contains jewellery falling
under CTH 7117 or 7113”
is “Yes’, then the following 4 new fields pop up:
(1) Name of E-commerce Operator or Website:
(i)  Payment/unique transaction ID:
(iii)  Order No:
(iv)  Order Date:

Fig. 4
D f i s
Address 1 * mgessz [ ]
oy * PostaiZp Code: *
swe: (i ] Couny: * [inda =l
moesto:* 1 ] imvoce Oate: * (0203203 |

R —

cron - [rmon @)
(i) SKUNO : (&) Type of Jewellry :
Description of Goods: *
(™ 200 ¢ )

Quantt. * [ ] Unit Of Measure: *
e — S —
Unit Price Currency: * [ =—-—Select v Rate: [
TotalftemVave (niNRY: [ | Total Taxablevale: * [ |
Taxable Value Currency: * TotallGSTRaic [ |
BOND OR UT. * Totai CESS Paie: [ |



CTSH: 7117 or 7113
Select Type of Jewellery:- Gold, Silver, Artificial Jewellery, Any other precious metal

Fig. 5

Description of Goods: * /I
200 CI

e E— R
T — e —
unt Pric Gurtency: * L —
TotaltemVale(niNR)Y: [ ] Total Taxavlevalwe: * [ |
Taxable Value Currency: * ToaliGsTPais: [ |
BOND OR UT * TotalcESSPai¢ [ ]

e
(®1) Gixa DPunty (caran [ Saec ] (B.1)(Na.4) Wheher Studdod O SOt i [———Select— v]
- Select—
(B.1) (ili)a.3) Wt of goid (in gm): (@ 1)ad.1)tyes, : [ Select ~

== ADD ITEM

'@ ADD INVOICE |

Total Invoice Value (FOB)inINR: * [ ] FOB Value (in Foreign Currency): * [ |
FOB Exchange Rate (In Foreign Currency): * :I FOB Currency (In Foreign Currency): * :I

If Type of Jewellery: GOLD, the following fields appear
If (B.1)(iii)(a)
(B.1) (iii)(a.1)Purity (carat) : (i) less than 6 or (ii) 6-24 Select from dropdown

Fig. 6

200

Quanwy:* [ ] Unit Of Measure: *  [—————Select ~
T — L —
Unit Price Currency: * (S0l Clrorre v rRae: [ ]
TotalttemValve GniNR: [ ] Total Taxavlevawe: * [ |
Taxable Value Currency: = TotaliGSTPaid: [ |
BOND OR UT: * TotalcEssPaie [ ]

Py —— © Do 0 oae r o
@D @NEHWotgodingm: [ | (BA)iXa.4.1) I yes, - =

= ADD ITEM

= ADD INVOICE

Total Invoice Value (FOB)inINR: * [ | FOB Value (In Foreign Currency): = [ |
FOB Exchange Rate (In Foreign Currency): * :l FOB Currency (Iin Foreign Currency). * :]

(B.1)(iii)(a.4) Whether studded or set with precious/semiprecious stones (Yes/No) : Select from
dropdown : Yes



Fig. 7

Description of Goods: *

(Maximum 200 Characters)

Quantt:* [ | Unit Of Measure: * [—————Select.
e — S —

v

Unit Price Currency: = Rate: [ ]
TotalftemVaue (niNRY: [ ] Total Taxable Valve: * [ |
Taxable Value Currency: * TotallGsTPaig [ |

BOND OR UT. * TotalCESSPaie [ |

(81) (ia.DPurty (carat) . [ lessthanbor v e o Y [Vew v

@®NGNEA)W ofgodngmy (12 ] (B.1)i)a.4.1) Ifyes, : Select v

L

'+ ADD ITEM ] (b) other precious or semiprecious stone

=< ADD INVOICE

T R
FOB Exchange Rate (in Foreign Currency): * [ | FOB Curency (in Foreign Currencyy * [ |

(B.1)(iii)(a.4.1) If yes, : (a) Diamond (b) other precious or semi-precious stone : Select from
dropdown

Fig. 8

Description of Goods: *

(Maximum 200 Characters)

e — pe—

e — S

Unit Price Currency: * Rate:

R E— A —

Taxable Value Currency: * ToallgsTPaie [ |

sonoonur S —

©1) @a Pty (cara: e s e T
(B1) (ii)(a.3) W of gold (in gm): (B.A)iXa4.1)Ifyes,: [ Select v

== ADD ITEM

[ = ADD INVOICE‘

T S R Sy E—
T A e E—

(B.1) (iii)(a.3) Wt. of gold (in gm): Mention the weight of gold in grams : Enter the weight in
Textbox



Fig. 9

e E—
Unit Price Currency: *
TotaltemValve (niNRY: [ |
Taxable Value Currency: *
BOND OR UT. *

O
e —
O
TotallGsTPa: [ |
e

(8.1 (i)(a.1)Purity (cara): B e ]
@®NGiNayWolgodmem: 2| (B.1)i)a.4.1)Ifyes, : [(a) Diamond v

(B.1))@4.1a) (@) Cut: (B.1)(iXa.4.1)@)b) Color -
(B-1)(ii)a.4.1)a)(c) Clarity - BNEE@N@@Caat: [ ]
@1)iadtNee)NootStones: [ ]

== ADD ITEM

== ADD INVOICE

Total Invoice Value (FOB)inINR: * [ |
FOB Exchange Rate (In Foreign Currency): *

T E—
FOB Currency (In Foreign Currency): *

(B.1)(iii)(a.4.1) If yes, : (a) Diamond (b) other precious or semi-precious stone :

Select from dropdown : Diamond

(B.1)(iii)(a.4.1)(a) if Diamond

X(B.1)(iii)(a.4.1)(a) (a) Cut : Select from dropdown:
(B.1)(iii)(a.4.1)(a)(b) Color : Select from dropdown:
(B.1)(iii)(a.4.1)(a)(c) Clarity : Select from dropdown:
(B.1)(iii)(a.4.1)(a)(d) Carat : Select from dropdown
(B.1)(iii)(a.4.1)(a)(e) No of Stones : Select from dropdown

Fig. 10
T — Tl —
Unit Price Currency: * [ --—---——----Select---—-m- v Rate:
T — e

Taxable Value Currency: * | --=-------—-Sel@Ct--ereeeeee ¥

BOND OR UT. *

T —
T —

(®1) (e DPunty cora: et —
@1 @@)Weotgodngmy 12 ] (B.1)(ii)@.4.1)Ifyes, : ({BLother precious or semiprecious stone v

@®1i)@4)bNe) Name ofthestone: [ | (B.1)(iiXa.4.1)(b)(b) Whether Natural or Syntnetic :
e — e —

== ADD ITEM

[ =< ADD INVOICE‘

Total Invoice Vaue (FOB)inINR: * [ | FOBValue (nForeignCurency): * [ |
FOB Exchange Rate (n Foreign Currency): * [ | FOB Curency (nForeign Currency): * [ |

(B.1)(iii)(a.4.1) If yes, : (a) Diamond (b) other precious or semi-precious stone :
Select from dropdown : Other precious or Semiprecious Stone



(B.1)(iii)(b.4.1)(b) If other precious or semiprecious stone
(B.1)(iii)(a.4.1)(b)(a) Name of the stone : Enter the Name in Textbox
(B.1)(iii)(a.4.1)(b)(b) Whether Natural or Synthetic : : Select from dropdown
(B.1)(iii)(a.4.1)(b)(c) No. of Stones Enter the No in Textbox
(B.1)(iii)(a.4.1)(b)(d) Country of origin : Enter the Country Name in Textbox

Fig. 11
L EsEeeRmeschoesmonawe |
wskuno: (IR p— o —

™ |
Description of Goods: *
200
e — Uni o Messure:
Unit Price: Total ttem Value: *
Uni Price Gurency: * P —
Total item Value (in INR):  [78.0 Total Taxable Value: *
Taxable Value Currency: * TotaligsTPai: [ |
BOND OR UT: = ffotalcess Pais: [ ]
R
(B.1)i)(®.1) Percentage of Siver content: [ | e ot ool Wt [———Select— v ]
@®AIND2)WE of siver Gngm): [ | (B3 I yes : | Sele ~]
'@ ADD ITEM |

& ADD INVOICE

Type of Jewellery: ‘SILVER’

(B.1)(iii)(b.1)Percentage of silver content: Enter the value in Textbox

(B.1)(iii)(b.3) Whether studded or set with precious/semiprecious stones (Yes/No) : Select from
dropdown : Yes

(B.1)(iii)(b.3.1) If yes, : (a) Diamond (b) other precious or semi precious stone : Select from
dropdown

(B.1) (iii)(b.2) Wt. of Silver (in gm): Mention the weight of silver in grams : Enter the weight in
Textbox

Fig. 12
@ EamTemaseeaseaae
oron - =
(i) SKU NO : 783 (iii) Type of Jewellery :
Good
Description of Goods: *
4 200 ¢
o (— Unt of Messure:
Ut price: N—
Unit Price Currency: * ExchangeRate: [1 |
Total item Value (In INR): ~ [78.0 Total Taxable Value: *
Taxable Value Currency: * TotallGSTPaid: [ |
BOND OR UT: * TotalCESSPaic: [ ]
s e )
(B.1))(b.1) Percentage of Siver content (43| R W B3]
@O W ofsiver(ngm): [46 ] (@)1 Ifyes : Seiect

Select

~
(a) Diamond
(b) other precious or semiprecious stone

& ADD ITEM

= ADD INVOICE

(B.1)(iii)(a.4.1) If yes, : (a) Diamond (b) other precious or semi precious stone : Select from
dropdown. The same fields appear as in the case of gold jewellery.



Fig. 13

@ SKuNo: (@0 Type of Jaweliry
™ |
Description of Goods: *
200 cf
Quantity: * |:l Unit Of Measure: *
Unit Price: Total item Value: * [78.00

Unit i Curency: = N

Toat o Ve tn ) S —

Taxable Value Currency: * TotaliGSTPaid: [ |

BOND OR UT. * TotalCESSPai¢: [ |

( == ADD ITEM ]

== ADD INVOICE

Total Invoice Value (FOB)inINR: * [ ] FOB Value (inForeign Currency): = |
FOB Exchange Rate (In Foreign Currency): * |:] FOB Currency (In Foreign Currency): ™ :

Type of Jewellery: ‘Artificial Jewellery’

Fig. 14
| OESCRIFTIONOFGOODSASPEREGPORTERINVOICE
crsh * [Timo0 (@)
@ SKUNO: (&) Type of Jewellery -
™ J
Description of Goods:
4 200
ol — unt of essur: *
e P
unt Price Curency: - P —
Total Item Value (In INR): Total Taxable Value: * [19.00
Taxable Value Currency: * TotallgsTPaig: [ |
BOND OR UT * TotalCESSPaia: [ |
enweneuy: [ ] (B.1)(ii)(d.4) Whether studded orsetth (o)
(BAXi)G2) Name of the Centificate (fany): [ | (B.1)i)A4.1) ITyes : [ Sele: v

(BA)i)A3) Weof the precious metal (ngm): [ |

& ADD ITEM

== ADD INVOICE

Type of Jewellery: ‘Any other precious metal’

(B.1)(iii)(d.1) Purity: Enter the Purity in Textbox

(B.1)(iii)(d.2) Name of the Certificate (if any) : Enter the Name in Textbox

(B.1)(iii)(d.3) Wt. Of the precious metal (in gm): Enter the Weight in Textbox

(B.1)(iii)(d.4) whether studded or set with precious/semiprecious stones: Select from dropdown
‘YES’

(B.1)(iii)(d.4.1) If yes : (a) Diamond (b) other precious or semi-precious stone. The same fields
appear as in the case of gold jewellery.

The next steps are Add Item, Add Invoice.



Fig. 15

Taxable Value Currency: * ToallgsTPad [ |
BOND ORUT. * TotalCESSPaid: [ |

== ADD ITEM

== ADD INVOICE DELETE INVOICE B MODIFY INVOICE

Total Invoice Value (FOB) in INR: * FOB Value (In Foreign Currency): *
FOB Exchange Rate (in Foreign Cumency): * 1| FOB Currency (In Foreign Currency): *

KYC Document: * | Aadhaar Number v KYCID: * [123457767696
st o -

a) packing list product and SKU No.; Nofile chosen
b) Packing list (f not included at ‘a’ above); No file chosen
©) Photos of the export item (not exceeding 2MB); Choose File | No file chosen
d) Photos of the product covering (not ing 2 MB); Choose File | No file chosen
| S — P
Fig. 16
a) Invoice/invoi packing list containing product on and SKU No.; Choose File | No file chosen
b) Packing lst (if ot included at ‘a’ above); No file chosen
©) Photos of the exporttem (ot exceeding 2MB); No file chosen
d) Photos of the product covering (not ing 2 MB); No file chosen
&) Image of the product isting on the e-commerce platform; and No file chosen
9) Hall-Mark Certficate for Gold (Upload if any) [ choose File | Nofile chosen
h) Any others for ident of the Jewellery under export No file chosen

Attach Document

Declaration
(i) I'We hereby declare that the exporter mentioned above has authorised us for booking the shipment under the Courier Ainvay bill and act as an agent for clearance and export of the goods described above.

(ii) 'We hereby declare that on the basis of declaration of the exporter, I/We shall abide by the deciaration in CSB-V, above.

CANCEL | & RESET | [2) susmiT

The following documents are to be uploaded in CSB V:
i.  Invoice/invoice-cum-packing list containing product description and SKU No. (pdf);
ii.  Packing list (if not included at 'a' above) (pdf);
iii.  Photos of the export item (not exceeding 2MB) (pdf/jpg);
iv.  Photos of the product package/outer covering (not exceeding 2 MB) (pdf/jpg);
v.  Image of the product listing on the e-commerce platform (pdf/jpg);
vi.  Image from the Online Payment Gateway Service Providers site (OPGSP) or e-
commerce website evidencing payment confirmation (pdf/jpg);
vii.  Hall-Mark Certificate for Gold (Upload if any) (pdf);
viii.  Any others supporting document for identification/valuation of the Jewellery under
export (pdf/jpg);
ix.  Attach supporting documents (pdf).



The maximum size limit of the above documents 1s 2MB.

Fig. 17

-

(&) _Express Cargo Clearance System

-

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS Dashboard Logged In : Courier2_CMS Logout

CSB Filed Successfully, CSB Reference Number For This CSB is - CSBV_AMT_2022.2023_0203_20411

ECCS :CSB-V createCSBV.

Important Links: Visit CBIC site | Visit DGFT site

CopyRight Information 2022-2023 | All Rights Reserved.
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B. Screenshots of new fields introduced in CBE XIV form

Fig. 18

Address 1: ] I Address 2: ] |
ciy:* | I PosaizpCode” [ ]
State: | ] Country: * [ T — v
Category of Importer.” [ --w-reeseee-SeleCt-remmeremmeees ¥ | Type of Importer. [ -—reerereeee-SeleCtremmmmremeemeee ¥ |

Category of Importer (if others, please

specify):
#(Maximum 255 Characters)

Authorized Dealer Code of the Bank:™ :l

T —— Type of Bill of Entry* [ +eeereeeremeeeeeee T — -]

Category of Bill of Entry:" [ ------

Whether Import Using e-Commerce:  Yes ® No O

—Select v

Class Code (CC): |

—Select———m v |

High Sea Sale:™ |

Import Export Code: IEC Branch Code:

Name:

A new question has been added: “Whether import using e-Commerce”

Fig. 19

@Y MPORT - EXPORT -+ RE-EXPORT ~  DISPOSAL ~  REFUND ~  REPORTS ~  E-PAYMENT ~  DASHBOARD ~  GENERAL ~

ECCS Dashboard Logged In : CMS_Courierd Logout

Courier Bill of Entry-XIV

RBOE Number : TMP_CBEXIV_01-03-2023 15:22:47
Invoice Number : 10000

Case for Re-mport * Import Against License:

e

.
NO

Item Description - *
Max 250 Chars

General Description

Z Max 250 Chars
Currency for Unit Price: * untprice* [ |
Unit of Measure:* Quantty* [ ]
e —

11



Fig. 20

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD -~ GENERAL ~

ECCS Dashboard Logged In : CMS_Courierd Logout

Courier Bill of Entry-XIV

RBOE Number: TMP_CBEXIV_01-03-2023 15:22:47
Invoice Number : 10000

Case o Rempor impon aganst Lesnse
e —

(i) Whether it is an E-C re-import { inif (ii) If yes, Item-wise specification
jewellery falling under CTH 7113 or CTH 7117 (Yes/No) === corresponding to column (i) :

Item Description - *
Max 250 Chars

General Description

2 Max 250 Chars

If ‘Yes’ is selected for the question Case for re-import, a new question appears, “Whether it is an E-
Commerce re-import consignment containing jewellery falling under CTH 7113 or CTH 7117
(Yes/No)”

Fig. 21

Courier Bill of Entry-XIV

RBOE Number: TMP_CBEXIV_01-03-2023 15:22:47
Invoice Number - 10000

CaseforResmpor
T —

impon Agast Lcense

(1) Whether it is an E-Ci re-import (if) If yes, Item-wise specification
Jjewellery falling under CTH 7113 or CTH 7117 (Yes/No) corresponding to column (i) :

Select——

Select:

Item Description : *
Z Max 250 Chars

General Description

Z Max 250 Chars
Gurecy e e E—
pp— e —

N —
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Fig. 22

Case for Re-import * Import Against License:
T —

‘

e T | D meow —
Jewellery falling under CTH 7113 or CTH 7117 (Yes/No) fee v corresponding to column (i) :

() em S No fof Invoice NO. given in the fleld details of ivoices(s)) - | mskuno: [ ]
e

Item Description - *
Max 250 Chars
General Description -
Max 250 Chars
Curency o U . ) E—
- o —

If “'YES’ is selected, the following fields appear:

General Specifications:

1. Item S.No.[of Invoice NO. given in the field details of Invoices(s)]:

2. SKU NO:

3. Type of Jewellery: Gold, Silver, Artificial Jewellery, Any other precious metal

Fig. 23

e — i gt e
L —

(i) Whether it is an E-C re-import ining 7o = (i) If yes, Item-wise specification |:I
Jjewellery falling under CTH 7113 or CTH 7117 (Yes/No) corresponding to column (i) :

(i) Hem S.No.[of Invoice NO. given in the field detais of Invoices(s)] : @skuno: [ ]
(i) Type of Jewellery -

Max 250 Chars

General Description

Max 250 Chars
P —— e —
Ut of Measure* vy [

The type of jewellery Gold, Silver, Artificial Jewellery, Any other precious metal, when selected,
identical fields appear as in the form CSB V. (Fig. 5 -14).
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Fig. 24

SHIPPING BILL DETAILS IN CASE OF RE-IMPORT

=1

E

Shipping Bill Number: J Shipping Bill Date:
Port of Export: ] Invoice Number of Shipping Bill

Item Serial Number in Shipping Bill - |

A. Details of Consignment exported

(A.1) S.No of the Jewellery Item in the CSB-V :* E (A2) FOB value of the corresponding Jewellery Item :*

(A 3) Reason for re-import : * [select v

PAYMENTS MADE FOR EXPORT ON A PRO-RATA BASIS (IN RUPEES)

Export Freight (in Rs.) ] Export Insurance (in Rs.)

Total Repair Cost(including cost of material used in repair) (in Rs.)

DETAILS RELATING TO DUTY EXEMPTION BASED ON EXIM SCHEMES AND LICENSE NUMBERS

dditional Duty i Select v
Notification Number | Serial Number in Notification: ‘
License Registration Number: \ License Registration Date: ‘ ;_"1'
DebitVawe®Rs): [ |

8 new notificatic

After filling the details regarding re-imported gems & jewellery, three new fields (A.1), (A.2) and
(A.3) appear regarding the exported consignment.

The subsequent steps remain the same.

Fig. 25

~

(&) Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~
GENERAL ~

ECCS Dashboard Logged In : CMS_Courier Logout

RBOE Number : TMP_CBEXIV_15.03.2023 13:31:25

Upload HAWB/Invoice Image File:* Click to Attach HAWB Image

Declaration (For the Bill of Entry for Ex-Bond Clearance)

Declaration to be signed by the importer / Courier / Customs House Agent

1.1/ We declare that the particulars given in this Bill of Entry are true

2.1/ We apply for permission to clear the goods from the Customs Bonded Warehouse subject to the provisions of the Customs Act, 1962

|

In case of re-import of gems & jewellery, the following additional documents need to be uploaded:
a) image of the return confirmation page on the e-commerce platform

b) Hallmark certificate in case of gold jewellery/any other certificate relevant to the jewellery
consignment.

All these documents to be uploaded in the existing upload button along with HAWB/invoice image
file in .tif format. File upload limit for document is 2MB.
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